REPORT SUBMITTED BY RESPONDENT NO.3
IN O.A. NO. 176 OF 2021 (SZ)

I, Sri J. Nivas, I.A.S., S/o Janardhanan, aged about 39 years, Occ: Collector
and District Magistrate, Krishna District, Machilipatnam, do hereby solemnly

affirm and sincerely state on oath as follows:

[ am working as Collector and District Magistrate, Krishna District,
Machilipatnam. I am the 3" respondent herein, as such I am well acquainted with
the facts of the case and 1 am authorized to submit the detailed report before the

Hon’ble National Green Tribunal Southern Zone, Chennai.

l. | humbly submitted that, the Hon’ble National Green Tribunal, Southern
Zone., Chennai has been Suo Motu registered on the basis of the newspaper report

published in ‘Eenadu Telugu Newspaper, Andhra Pradesh, Krishna District,
Amaravathi, Edition, date. 15.07.2021, under the caption “83°0 3Q£503 fbdbéé

eade” (Human induced bogs).

2 It is alleged in the newspaper report that on account of recent illegal sand
mining near the river bank at night, during flood and heavy rains, these pits caused
on account of such illegal mining are filed with clay soil and fine soil to form bogs,
people cannot detect the bogs due to formation of layer of fine sand on top, which
results in causalities of people coming to the river as they used to slip into the river
and die due to drowning. The indiscriminate mining has increased the formation of
such bogs putting the lives of people at risk, besides impacting the reverine
ecosystem adversely.

3. | further submitted that, the Hon’ble National Green Tribunal, Southern
Zone, Chennai has directed to appoint a joint Committee comprising of (1) District
Collector, Krishna, Andhra Pradesh or a Senior Officer not below the rank of
Assistant Collector or Sub Divisional Magistrate as deputed by him, (2) a Senior
Officer from the department of Mines and Geology, deputed by its Director, not
below the rank of Assistant Director of the area and (3) The Superintending
Engineer of Public Works Department (PWD) and Irrigation Department in that
area to inspect the area mentioned in the newspaper report and to submit a factual

as well as action taken report, if there is any violation found.



5}. The Hon’ble National Green Tribunal (NGT), Southern Zone, Chennai has
further directed the committee to ascertain as to whether

i. There is any illegal mining going on in that area.

ii. What is the reason for formation of such bogs

iii. Whether any casualty occurred on account of such indiscriminate
formation of bogs in the area.

iv. Whether any cases have been registered in respect of the same

v. What is the nature of action taken against the illegal mining if any
brought to their notice in the area,

vi. If the persons have been identified, to assess the quantity of illegal
mining and imposing environmental compensation apart from
royalty and penalty being imposing and also cost required for
restoration for damage caused to the environment.

vii. They may also ascertain what is the nature of remedial measures to
be taken for removal of such bogs in a scientific manner to avoid
casualty to the people who are coming to the river basin area.

6. As per the instructions of the Hon’ble National Green Tribunal the

committee is constituted with the following officers

i Sub Collector, Vijayawada.
ii. Superintending Engineer, [rrigation Circle, Vijayawada.
i Assistant Director of Mines & Geology, Vijayawada.

iv. Executive Engineer & River Conservator, Krishna Central Division,
Vijayawada.

7. [ humbly submitted that, the committee inspected the areas in question on
07.09.2021 and reported that heavy flood water is passing in the River Krishna. It
is found that three deaths were recorded at Madduru Village of Kankipadu Mandal
on 06.01.2015 and three more persons have lost their lives in Krishna River on

11.03.2021at Pedapulipaka Village of Penamaluru Mandal in Krishna River.

§.  The Committee has further submitted that, the deceased persons have lost
their lives due to drowning in the Krishna River when they ventured into the deep
waters without having adequate swimming skills. Also, they are non-local people
who are unaware of the depth and flow conditions of the River. The villagers and
Revenue authorities during the enquiry informed that there is no bogs or heavy
pits/depressions in this area. It is further stated that a bog is wetland that is formed
by decomposed vegetation and decayed plant material that takes hundreds of years

to develop. Bogs arc usually covered in vegetation and are rarely occurred in



Krishna River bed of the study area, which is predominantly formed with sand and
silt deposits.

9. It is humbly submitted that, the Committee has verified the records of
Assistant Director of Mines & Geology, Vijayawada and found that 11 number of
open Reaches are operating in this region with prior approval from the concerned
authorities i.e, Revenue, Mines, Irrigation, Ground Water and Pollution
Departments. The Committee has reported that, at present no sand Reaches are
working due to flow of flood water in the river. Now, it is not possible to verify the
presence of Bogs in the River due to flow of flood water. The death incidents
occurred adjoining the river margin pits but not sand quarried allowed area.
Generally Sand quarrying permitted after leaving 1/5™ of the width of the River.

Moreover, the sand excavation allowed maximum depth of 1 meter depth of sand
Shovel.

10. The Committee has further stated that, naturally, the depth of the river varies
from place to place and it may change over time due to various factors such as
flood discharge, change in river flow characteristics, aggradations and degradation
of river due to scouring and deposition of sediments and excavations. As such, it is
not advisable for the people to venture into the river without having adequate
knowledge and swimming skills. Also, It is pertinent to mention that the above two
incidents are isolated events happened due to lack of awareness regarding the
depth & flow conditions of river and the lack of swimming skills of the deceased
people. Thus, it cannot be generalized and assumed at this juncture that the above

deaths were happened due to pits formed by sand mining.

11. Except the above mentioned two isolated incidents happened near the
Pedapulipaka and Madduru reaches, no similar incidents or deaths recorded in this
region near sand quarries. The Irrigation department officials have already
established sign boards indicating the sign of danger not to swim in the river and

Revenue authorities have made trench across the approach road to the River to

deter curious youth from venturing into river.

12. The committee finally reported that it is not possible at present due to heavy
flood flow in Krishna River, to verify at the site whether there is any formation of
bogs due to sand mining. The flood flow is expected continue for two more months

due to prevailing monsoon season and all the major reservoirs on Krishna river are



aimost in full condition. Therefore, after recede of the flood water in Krishna River

the committee will inspect the areas again and submit the detailed report.

13. The report of the committee along with statements recorded from the
' villagers, report of the Revenue Authorities, Death Certificates of the deceased and

FIR copies are herewith submitted for kind perusal.

For the reasons stated above, it is therefore prayed that this Hon’ble National
Green Tribunal may be pleased to pass such other order or orders as this Hon’ble

National Green Tribunal may deem fit and proper in the circumstances of the case.

Yours faithfully,

ﬁ‘r nle| o

Collector & District Magistrate
Krishna District,
"‘1 Andhra Pradesh
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COMMITTEE REPORT ON NGT O.A. NO 176/2021

LRSS

Hon’ble National Green Tribunal(NGT), South zone, Chennai has issued
following ordeR In O.A. No 176/2021 Sue Moto based on News Item published in
Eenadu Telugu News paper, Krishna District, Amravati Edition, dated 15-07-2021
under the Caption ‘nda%‘?:)é ergydad’ (Garbha sokaniki Bhadyulevvaru).

It is alleged in the news paper report that on account of recent illegal sand
mining near the river bank at night, during flood and heavy rains, these pits
caused on account of such illegal mining are filled with clay soil and fine soil to
form bogs, people cannot detect the bogs due to formation of layers of fine sand
on top which result in causalities of people coming to the river as they used to
slip into the river and die due to drowning. The indiscriminate mining has
increased the formation of such bogs putting the lives of people at risk, besides

impacting the riverine ecosystem adversely.

Orders in 0.A. No 176/2021

Y In order to ascertain the genuineness of the allegations made in the news
paper report and also the violations, if any, said to have been committed, we feel
it appropriate to appoint a joint Committee comprising of (1) the District Collector,
Krishna District, Andhra Pradesh or a Senior Officer not below the rank of
assistant Collector or Sub Divisional Magistrate as Deputed by him, (2) a Senior
Officer from the Department of Mines and Geology, deputed by its Director, not
below the rank of Assistant Director of that area and (3) the Superintending
Engineer of Public Works Department(PWD) and Irrigation Department in that
area to inspect the areas mentioned in the newspaper report and to submit a

factual as well as action taken report, is there is any violation found.

The Hon'ble National Green Tribunal also directed the committee to ascertain
the following

I) Whether there is any illegal mining going on in that area.

II}  What is the reason for formation of such bogs

IIT) Whether any casualty occurred on account of such indiscriminate
formation of bogs in that area

IV)  Whether any cases have been registered in respect of the same.

V) What is the nature of action taken against the illegal mining if any
brought to their notice in that area.

VI) If the persons have been identified, to assess the quantity of illegal

mining and imposing environmental compensation apart from royalty



and penalty being imposing and also cost required for restoration for
damage caused to the environment.

VII} What is the nature of remedial measure to be taken for removal of such
bogs in a scientific manner to avoid casualty to the people who are

coming to the river basin area.

The Director of Mines and Geology, Vijayawada . Letter No
489498/D6/2021 dated 26-08-2021 has requested the 1. The Collector and
District Magistrate, Krishna District 2. Superintending Engineer, Public works
Department, Vijayawada, 3.Superintending engineer, Irrigation Department
Vijayawada to nominate the officers from the respective departments as members
in the Joint committee with a direction to see that the inspection and compilation
of report shall be completed within a week in accordance with the Standard
Operating Procedure and send a report to the Director of Mines and Geology,
Vijayawada so as to submit action Taken Report on or before 13-09-2021 as
ordered by the Hon’ble National Green Tribunal(NGT)}in O.A.No 176/2021.

The Director of Mines and Geology, Vijayawada Proceedings No
489498/D6/2021 dated 26-08-2021 has nominated Smt. V.Nagini, Assistant
Director of Mines and Geology, Vijayawada as member to the proposed Joint
Committee to inspect the areas in question and to submit a factual report with
specific recommendation to take further action in accordance with the relevant
rules on the violations found, is any. She shall co-ordinate with the Committee
for early completion of the inspection and see that the report is sent to the
Director of Mines and Geology, Vijayawada within a week so as to consolidate the
Action Taken Report in order to facilitate the committee to submit its report on
or before 13-09.2021 as ordered by the Hon’ble National Green Tribunal (NGT)in
O.A.No 176/2021. Further = Smt. V.Nagini, Assistant Director of Mines and
Geology, Vijayawada is also directed to arrange the 15t Meeting of the Joint
Committee at the O/o Deputy Director of Mines and Geology, Vijayawada at the

earliest to prepare Road map for completions of joint inspection and report.

The Deputy Director of Mines and Geology, Vijayawada is hereby nominated
as Nodal Officer for co-ordination and to provide necessary logistics to the

committee for this purpose.

The Collector and District Magistrate, Krishna district, Machilipatnam vide
letter Rc.D4/1949/2021 dated 02.09.2021 has constituted committee with
following officers and requested to inspect the area personally and submit
detailed report on the points raised in both the petitions on or before 05.09.2021

to the Collector, Krishna without fail.



= 1, Sub-collector, Vijayawada Mobile No 9849903965

2. Superintending Engineer, Irrigation Department, Vijayawada Mobile No
7901093099

3. Assistant Director of Mines and Geology, Vijayawada Mobile No
9100688838

4. Executive Engineer and River Conservator, Krishna Central Division,
Vijayawada Mobile No 9490130927

In this connection the committee inspected the areas in guestion on
07.09.2021 and observed that heavy flood water is passing in the River Krishna.
During the committee enquiry and as per the Revenue Records it is found that
three persons have lost their lives in Krishna River on 11.03.2021 at
Pedapulipaka Village, Penamaluru Mandal and three more deaths were recorded
at Madduru Village of Kankipadu Mandal on 06.01.2015 in Krishna River.

On enquiry, it is found that the deceased persons have lost their lives
due to drowning in the Krishna River when they ventured into the deep waters
without having adequate swimming skills. Also, they are non-local people who
are unaware of the depth and flow conditions of the River. The villagers and
Revenue authorities during the enquiry informed that there is no bogs or heavy
pits/depressions in this area. The statements recorded from the villagers and
report of the Revenue Authorities along with Death Certificates of the deceased

and FIR copies are enclosed for kind perusal.

At this juncture, it is to state that a bog is wetland that is formed by
decomposed vegetation and decayed plant material that takes hundreds of years
to develop. Bogs are usually covered in vegetation and are rarely occurred in
Krishna River bed of the study area, which is predominantly formed with sand
and silt deposits.

As per the office records of Assistant Director of Mines & Geology,
Vijayawada, 11 No’s of Open Reaches are operating in this region, with prior
approval from the concerned authorities i.e, Revenue, Mines, Irrigation, Ground
Water and Pollution Departments. At present no sand Reaches are working due
to flow of flood water in the river. Now, it is not possible for the committee to
verify the presence of Bogs in the River due to flow of flood water. The death
incidents occurred adjoining the river margin pits but not sand quarried allowed
area. Generally Sand quarrying permitted after leaving 1/5™ of the width of the
River. Moreover, the sand excavation allowed maximum depth of 1 meter depth

of sand Shawls,



water. Naturally, the depth of the river varies from place to place and it may
change over time due to various factors such as flood discharge, change in
river flow characteristics, aggradation and degradation of river due to scouring
and deposition of sediments and excavations. As such, it is not advisable for
the people to venture into the river without having adequate knowledge and

swimming skills.

Also, It is pertinent to mention that the above two incidents are
isolated events happened due to lack of awareness regarding the depth & flow
conditions of river and the lack of swimming skills of the deceased people.
Thus, it cannot be generalized and assumed at this juncture that the above

deaths were happened due to pits formed by sand mining.

Except the above mentioned two isolated incidents happened near the
Pedapulipaka and Madduru reaches, no similar incidents or deaths recorded in
this region near sand quarries. The Irrigation department officials have already
established sign boards indicating the sign of danger not to swim in the river
and Revenue authorities have made trench across the approach road to the

River to deter curious youth from venturing into river.

The committee feels that it is not possible at present due to heavy flood
flow in Krishna River, to verify at the site whether there is any formation of
bogs due to sand mining. The flood flow is expected continue for two more
months due to prevailing monsoon season and all the major reservoirs on
Krishna river are almost in full condition. Therefore, after recede of the flood

water in Krishna River the committee will inspect the areas again and submit

i\
'}r‘ LA\

Superintending Engineer,
Irrigation Circle,
Vijayawada

the detailed report.

Sub-Cdlleltor,
Vijayawada
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there is culvert Road is running from north to south It is quarry road On west TO
quarry river is flowing in three parts The.incident occurred in third part of water in
Krishna  river I got the scene of offence photographed
| observed the scene before mediators under cover of mediators report | have
prepared rough sketch of the scene of offence. The dead bodies were lying by
the side of water flow at sand quarry | observed the scene from 1330 hrs to 1400

hrs

| then secured the presence of LWs | to 7 and held inquest over the dead
body of the deceased DI from 1400 hrs to 1600 hrs under cover of inquest report
 found no injuries on the dead body of DI Eyes and mouth closed

During inquest | examined them'ahd recorded their statements in detail.

LW 1 U Nagoor Basha. He is the complainant and eye witness He
stated that he is a resident of Pothavaram village of Chilakaluripet 5-103 and he
is studying B Tech in VR Siddyhartha college Vijayawda in civil On 6-1-15 at 10
AM himself, his friends Vemuri Srikanth, Jonnalagadda Rajesh and Bhukya Lalu
Babu Paruchuri Abhiram Surapaneni Satvik | Thimmaraju Ganesh and Anurag
came to Krishna river at Madduru village On project work they are going to the
river to different heights and téking levels with instruménts. At about 10-30 hrs
he along with Rajesh and Srikanth and Bhukya Lalu Babu to go to long
distance they entered into deep water pit and when were walking in the water pit
due to slip of leg Rakesh Srikanth and Lalu drowned in the water At first in the
search they were not traced Later between 1200 hrs and 1230 hrs the dead
bodies of them were traced. His 3 friends accidentally drowned in the water and

died.

LW 2 P Abhiram He is studying final year B Tech in Siddhartha Engg
collee (civi) On B-1-15 at 10 AM himself, his friends Vemuri Srikanth,
Jonnalagadda Rajesh and Bhukya Lalu Babu Nagoor basha Surapaneni Satvik
. Thimmaraju Ganesh Anurag came to Krishna river at Madduru village On
project work they are going to the river tp different heights and taking levels with
At about 10-30 hrs LW | along with Rajesh and Srikanth and
to go to long distance they entered into deep water pit and

instruments.

Bhukya Lalu Babu
when were walking in the water pit due to slip of leg Rakesh Srikanth and Lalu
drowned in the water At first in the search they were not traced Later between
1200 hrs and 1230 hrs the dead bodies of them were traced.  His 3_friends

accidentally drowned in the water and died.

LW 3 T Ganesh Anurag. He is studying final year B Tech in Siddhartha
Engg collee (civil) On 6-1-15 at 10 AM himself, his friends Vemuri Srikanth,

: ad
Scanned with CamScanner
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the dead bodies of them w,
water and died.

o BL"I'Z; SinSSaitc\jl;:a::aisEeye Witness and he stated that He is studying final

. . Ngg collee (civil) On 6-1-15 at 10 AM himself, his
fnends Verr}un Stikanth, Jonnalagadda Rajesh and Bhukya Lalu Babu Nagoor
basha , Thimmaraju Ganesh Anurag " and Abhiram came fo Krishna river at
Madduru village  On project work they are going to the river to different heights
and taking levels with instruments Atabout 10-30 hrs LW along with Rajesh
and Srikanth and Bhukya Laly Babu  to go to long distance they entered into
deep water pit and when were walking in the water pit due to slip of leg Rakesh
Srikanth and Lalu drowned in the water At first in the search they were not
traced Later between 1200 hrs and 1230 hrs the dead bodies of them were

traced. His 3 friends accidentally drowned in the water and died.

LW 5 J Krirshna Kumari She is mother of the deceased Jonnalagadda
Rajesh. On 6-1-14 having learnt about the death of her son Rajhesh she along
with LWs 6 and 7 came to Madduru and found the dead body of her son who is
studying final year B Tech civil in Siddhartha engg college Kanuru It is learnt that
her son along with other colleagues went on project work and died in Krishna

river due to accidental fall in river pit

LW 6 J Nikitha and IW 7 A Rambabu are related to LW 5 and they

corroborated the statement of LW 5

| gave requisition to the Professor for PM examination to know the definite
cause of the death of the deceased and _sent the body for PM examination.

| secured the presence of LWs 11to 3, 8 and % inguest panchayatdars
and held inquest over the dead body of the D2 from 1400 hrs to 1600 hrs under

cover of inquest report.

o RS G | B 3

LWs 1 to 3 stated the same facts as stated before the officer. LW 8 B

ey

Venkateswarlu who is father of the deceased B Lalu Babu stateéd that On 6-1-14

having learnt about the death of his son lalubabu he along with LWs 9 came to

r
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cwitin %%‘&qgﬁﬁtg’?fﬁg Coltéga” Kanurd Itis learnf that her son along with other
colleagues went on project work and died in Krishna river due to accidental fall in

river pit.

LW 9 B Mangamma She is the mother of the deceased Lalu babu and

she corroborated the statement of LW 8.
I gave requisition for PM exal‘nination and sent the bOdy for PM

examination through PC and requisition.

AS| 157 D Ravi secured the presence of LWs | to 3 and 10 and 11 and
inquest panchayatdars by serving summons on them and held inquest over the .
dead body of D3 from 1400 hrs to 1600 hrs under cover of inquest report No

injuries were found.

LWs 1 to 3 stated the same facts as stated before the officer. LW 10 \Y
Venkateswarlu and LW Il N Venkata Prasad who is father of the deceased and
relative of the deeased Vemuri Srikanth stated that On 6-1-14 having learnt
about the death of hia son lalubabu he along with LWs 11 came to Madduru and

found the dead body of her son who is studying final year BTech Civil in

siddhartha Eng. College, Kanuru It is learnt that her son along with other

colleagues went on project work and died in Krishna river due to accidental fall in

river pit.

| sent the dead body to Govt. Hospital, Vijayawada so as to conduct PM

examination along with requisition to know the definite cause of the death of the

deceased.

The medical officer who conducted autopsy OVer the dead body of the

ed reports opining that the deceased died due to asphyxia due to

deceased issu
estigation and investigation is

drowning.  There is no need to further inv
completed.

d to drop further action in this case

| request that | may kindly be permitte

vours faithfully

sub Inspector. of Police
Kankipadu PS., Vza City.
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Case Diary
Part |

Kankipadu PS
Date, }tjfme and place of CrNo 5{15 Vijayawada City
occurrence; O, g.1-15 at 10-30 hrs at Sank reech
Krishna river Madduru Kankipadu Mandal
Investigation Uys 174 Cr PC
Accidental Fall

. On 8-1-15 at 1300 hys

Il Uppalapati nagoor basha s .
/ - -
Pothavaram Chilakaluri-pet © Negulmeera 21 y‘rs e

1 Nil
IV & V Nil
Vi

VIL 1) annalagadda Rajesh sfo Ramesh Chandra Prasad 21 yrs Kamma
Nidamanuru village
2) Bhukya Lalu Babu S/o Venkateswararao 21 yrs Sugali poranki
3) Vemuri Srikanth S/o Venkateswarly 21 yrs Kamma 3° line
Balaramaiah Thota Kandukuru village

VIl Witnesses examined
Final Report — Action dropped

This is a case of death due to accidental fall in the Krishna water that
occurred on 6-1-15 at 10-30 hrs at Madduru Krishna river and reported on the
same day at 1300 hrs wherein the deceased DI to D3 who are studying B Tech
final year (civil) along with the complainant entered into Krishna rives on project
work to take levels with instruments and entered into deep water pit and when
they were walking due fo slip of legs they drowned in the deep water pit and
died. There are eye witnesses and it is purely accidental.  There is no foul play

and the case is under investigation.

On 6-1-15 at 13-00 hrs | received the report of the complainant and he
stated he is a resident of Pothavaram village of Chilakaluripet 5-102 and he is
studying B Tech in VR Siddyhartha college Vijayawda in civil On 6-1-15 at 10
AM himself, his friends Vemuri Srikanth; Jonnalagadda Rajesh and Bhukya Lalu
Babu Paruchuri Abhiram Surapaneni Satvik , Thimmaraju Ganesh and Anurag
came to Krishna river at Madduru village On project work they are going o the
river to different heights and taking levels with instruments. At about 10-30 hrs
he along with Rajesh and Srikanth and Bhukya Lalu Babu to go to long distance
they entered into deep water pit and when were walking in the water pit due to
slip of leg Rakesh Srikanth and Lalu drowned in the water At first in the search
they were not traced Later between 1200 hrs and 1230 hrs the dead bodies of
them were traced. His 3 friends accidentally drowned in the water and died,

same as FIR in Cr No 515 U/s 174 Cr PC | submitted
original FIR to the court of Tahsildar Kankipadu and copies to all concerned
officers. | took up investigation. | sent word fo the parents of the deceased and
also to the concerned officers including to the college authority.

| registered the

f visited the scene of offence located at Madauru Krishna river Kankipadu
Mandal at 13-30 hrs. The scene of offence is located at Madduru At the scene
of offence Krishna river is Tunning from west to east On south there is bund
road from Vijayawada to Avanigadda On north there is road and in the road
there is culvert Road is rupning from norh to south It is quarry road ©On west to
quarry river is flowing in three parts The incident occurred in third part of water in

o
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hotographed st

Krshna  river [ got the scene of oﬂen’c? 5 feporl | have ﬁ""'?-'rfz;s
I observed the scene before mediators under cover of medialC 5 were lying by St
prepared rough skelch of the scene of Offence, The dead bodl?yo hrs to 1 e
the side of water flow at sand quarry | ©bserved the scene from 192 i
hrs t over the dead %

I then secured the presence of LWs I lo 7 and held inques
body of the deceased DI from 1400 hrs {0 1600 hrs under cover ©
I found no injuries on the dead body of D! Eyes and mouth closed

f inquest report

During inquest ! examined them and recorded their statements in detail.
LW 1 U Nagoor Basha. He is the complainant and eye witness He
staled that he is a resident of Pothavaram village of Chilakaluripet 5-103 and hé
15 studying B Tech in VR Siddyhariha CD“EQE Vijayawda in civil On 6-1-15 at 10
AM himself, his friends Vemuri Srikanth, Jonnalagadda Rajesh and Bhukya Lalu
Babu Paruchuri Abhiram Surapaneni Satvik | Thimmaraju Ganesh and Anurag
came {o Krishna river at Madduru village  On project work they are going to the
river to different heights and taking levels with instruments. At about 10-30 hrs
he along with Rajesh and Srikanth and Bhukya Lalu Babu to go to long
distance they entered into deep water pit and vhen were walking in the vater pit
due to siip of leg Rakesh Srikanth and Lalu drowned in the water At first in the
search they were not traced Later befween 1200 hrs and 1230 hrs the dead
g_oc:jies of tham were traced. His 3 friends accidentally drowned in the water and
ted.

LW 2 P Abhiram He is siudying final year B Tech in Siddhariha Engg
collee (civil) On 6-1-15 at 10 AM himself, his friends Vemuri Srikanth,
Jornalagadda Rajesh and Bhukya Lalu Babu Nagoor basha Surapaneni Satvik
, Thimmaraju Ganesh Anurag came to Krishna river at Madduru vilage On
project work they are going to the river to different heights and taking levels viith
instruments. At about 10-30 hrs LW | along with Rajesh and Srikanth and
Bhukya Lalu Babu to go to long distance they entered into deep water pit and
when were walking in the water pii due to slip of leg Rakesh Srikanth and Lalu
drowned in the water Af first in the search they were not traced Later between
1200 hrs and 1230 hrs the dead bodies of them wrere fraced  His 3 friends
accidentally drowned in the water and died.

LW 3 T Ganesh Anurag. He is studying final year B Tech in Siddhartha
Engg collee (civil) On 8-1-15 at 10 AM himself, his friends Vemuri Srikanth,
Jonnalagadda Rajesh and-Bhukya Lalu Babu Nagoor basha Surapaneni Satvik
Abhiram came to Krishna river at Madduru village On project wosk they are
going to the river to different heighls and taking levels with instruments. At
about 10-30 hrs LW i along with Rajesh and Srikanth and Bhukya Lalu Babu
to go to long distance they entered info deep water pit and when were walking in
the water pit due to slip of leg Rakesh Srikanth and Lalu drowned in the water
At first in the search they were not traced Later between 1200 hrs and 1230 hrs
the dead bodies of them were traced. His 3 friends accidentally drowned in the

water and died.

LW 4 S Satvik He is eye witness and he stated that He is studying final
year B Tech in Siddhartha Engg collee (civii) On 6-1-15 al 10 AM himself, his
friends Vemuri Srikanth, Jonnalagadda Rajesh and Bhukya Lalu Babu Nagoer
basha , Thimmaraju Ganesh Anurag and Abhiram came to Krishna river at
Madduru village On project work they are going to the river to different heighis
and taking levels with instrumenis. At about 10-30 hrs LW | along with Rajesh
and Srikanih and Bhukya Lalu Babu o go lo long distance they entered into
deep water pit and when were walking in the water pit due fo slip of leg Rakesh
Srikanth and Lalu drowned in the water At first in the search they were not
fraced Later between 1200 hrs and 1230 hrs the dead bodies of them were
traced. His 3 friends accidentally drowned in the water and died.

LW 5 J Krirshna Kumari She is molher of the deceased Jonnalagadda
Rajesh. On 6-1-14 having learnt about the death of her son Rajhesh she along
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| gave requisiti ‘ .
quisition to the Professar for PIM examinafio 2
A exEnTngs
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use of the death of the deceased and sent the body for P
S| secured the : o
: presence of Ly to38and 9 inquzst pEnchzfz-
and held inquest over the d i ¥ ey
€ 860 hrs unce
cover of inquest report. ad-bOdy of the D2 from 1400 Heesto11E5 '
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LWs 1 to 3 stated the same facts as stated bEfore the
£d thzt O7

Ven‘kateswarlu who is father of the deceased B L2lU Bzbu stztel

having learnt about the death of hia son lzlubabu he 8lon2 with LV
IV_la‘dQUru' and found the dead body of her son who is studying fina! }
civil in Siddhartha engg college Kanuru It is feamt g

that hier son along
cpl|eagues went on praject work and died in Krishna river due to gcoicen
river pit. '
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LW 9 B Mangamma She is the mother of the deceased Lalu Lz 270

she corroborated the statement of LW 8

| gave requisition for PM examination and sent the pbody fo

examination through PC and requisition

ASI 157 D Ravi secured the presence

inquest panchayatdars by serving summaons on
dead body of D3 from 1400 hrs to 1600 hrs under COVEF

injuries were found

LWs 1 to 3 stated the same facls as stated beforé the officer.

Venkateswarlu and LW Il N Venkata Prasad who is father of the dece2
relative of the deeased Vemuri Srikanth stated that On 6-1-14 hzving ie2mi
about the death of hia son lalubabu he along with Lw/s 11 came to Madduru
found the dead body of her son who is studying final year B Tech cifit
Siddhartha engg college Kanuru It is leamt that her son zlong with
colleagues went on project work an
river pit

| sent the dead body to Govt hosp
examination along with requisition to know the
deceased

,.;,,.4.-[{ p
=i ol W

d died in Krishna river due to accidenia

ital Vijayawada s0 85 to conduct FMS

b (F SR
za2in T &iT

definite cause of the €

There is no foul play and no one is responsible to the

| submitted proposals 10 permit me 1o drop further action in this cesz &
the officer ACP East issued orders vide C No72/ACP-EDI2016 to drcp Fialad g
action in this case
tting final report to Tahsildar court treating the cass 53
uest to treat the case as such and issus refened
y Notice to the complainant is served and

| am herewith submi

Action dropped with a req
charge sheet proceedings according!

enclosed herewith
Sub Inspector of Police
Kankipadu PS., Vza Cisy.
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GOVERNMENT OF ANDHRA PRADESH FOR;»‘I-G
Dts el Sbats Soton H68 5 T
DEPARTMENT OF HEALTH, MEDICAL AND FAMILY WELFARE °

GRAMA PANCHAYAT MADDURU

20056ty HEEH
DEATH CERTIFICATE

I (2550 508 DAPE 982 0 1969, 12/17 DAPID SSEE0, o EBE @D TR DAFPE) DWoGHES 1993, 8/13 Bold ZDIALLEDIL)

¢ (ISSUED UNDER SECTION 12/17 OF THE REGISTRATION OF BIRTHS & DEATHS ACT, 1969 AND RULE 8/13 OF THE ANDHRA PRADESH

- REGISTRATION OF BIRTHS & DEATHS RULES 1999.)

aleis)

o0 ad
| THIS IS TO CERTIFY THAT THE FOLLOWING INFORMATION HAS BEEN TAKEN FROM THE ORIGINAL RECORD OF DEATH WHICH IS THE REGISTER .
. FOR GRAMA PANCHAYAT MADDURU OF TAHSIL/BLOCK KANKIPADU OF DISTRICT KRISHNA OF STATE/UNION TERRITORY ANDHRA PRADESH, |

. INDIA

| RoBmond D55, 5 / NAME OF DECEASED : BHUKYA LALU BABU

| 8mo® &2 / DATE OF DEATH:
06-01-2015
SIXTH-JANUARY-TWO THOUSAND FIFTEEN

3T 5SSy, 200R0 / AGE OF DECEASED:

D=
S

* &8 Tto + NAME OF MOTHER:

es70 Dogy ~ MOTHER'S AADHAAR NO. :

Ieite) SEpE 000 DBRPd® / ADDRESS OF THE DECEASED AT THE TIME
OF DEATH :

MADDURU, KANKIPADU, KRISHNA,
ANDHRA PRADESH

& Harchy Doy / REGISTRATION NO:
© D-2017:28-05447-000054

| BaroBzwe: | REMARKS (IF ANY):

Z=% R && | DATE OF ISSUE:
- (7-09-2021

& B0k DEFTFTPRY S0 IAPE) G, 8000 BEK, TPH0 008 TP DomrahS EF 6 . SoBarder, . £d, Trurs v S ok Slofukod |

©orsdw / SEX: 0000 / MALE

2082200 B&B0 / PLACE OF DEATH:
MADDURU, KANKIPADU, KRISHNA, ANDHRA PRADESH.

PG 7 ety =t » NAME OF HUSBAND / WIFE:
VENKATESWAPRA RAO

st Doy + HUSBAND/WIFE AADHAAR NO. :
ol 8 / NAME OF FATHER :

estrd Dogdg » FATHER'S AADHAAR NO. :

205809 R, BAPHRY B /| PERMANENT ADDRESS OF
DECEASED : '

PORANKI, PENAMALURU, KRISHNA,
ANDHRA PRADESH

5375 & / DATE OF REGISTRATION:
23-01-2017

2D DD sk Dod8e + ISSUING AUTHORITY

(28555 e bar,6)
REGISTRAR (BIRTH & DEATH)

GRAMA PANCHAYAT MADDURU

“THIS IS A COMPUTER GENERATED CERTIFICATE, "
THE GOVT. OF INDIA VIDE CIRCULAR NO. 1/12/2014-VS(CRS) DATED 27-JULY-2015 HAS
APPROVED THIS CERTIFICATE AS A VALID LEGAL DOUCMENT FOR ALL OFFICIAL PURPOSES.

150, B Suden SR Boce 21 STerod HRPE Dol / ENSURE REGISTRATION OF EVERY BIRTILAND DEATH”
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__ GOVERNMENT OF ANDHRA PRADESH FORMYG
BessTts Sobaty Soton 3685 T
DEPARTMENT OF HEALTH, MEDICAL AND FAMILY WELFARE %

GRAMA PANCHAYAT MADDURU

2006 G5y BHam
DEATH CERTIFICATE

(2357 38 DA S0 1969, 12/17 DaPHiaw EHSUED, Bold D 2D Bt BAF Jwotiden 1299, 8/13 Soil FHHIDEPIL)

(ISSUED UNDER SECTION 12/17 OF THE REGISTRATION OF BIRTHS & DEATHS ACT, 1969 AND RULE 8/13 OF THE ANDHRA PRADESH

REGISTRATION OF BIRTHS & DEATHS RULES 1999.)

& Bob DAFTTRY oo PAPE COE), BVe0 D), T,0 QY. [P Dowrahd HEF,K . SobFWBes, . 3, Bars / & wob dofutiol

® My daho

THIS IS TO CERTIFY THAT THE FOLLOWING INFORMATION HAS BEEN TAKEN FROM THE ORIGINAL RECORD OF DEATH WHICH 15 THE REGISTER
FOR GRAMA PANCHAYAT MADDURU OF TAHSIL/BLOCK KANKIPADU OF DISTRICT KRISHNA OF STATE/UNION TERRITORY ANDHRA PRADESH, |

INDIA,
L08R O "t / NAME OF DECEASED : JONNALAGADDA RAJESH otsidn / SEX: [0000 ) MALE
L8200 B / DATE OF DEATH: 068800 &80 / PLACE OF DEATH:
06-01-2015 MADDURU, KANKIPADU, KRISENA, ANDHRA PRADESH.

SIXTH-JANUARY-TWO THOUSAND FIFTEEN
&8,/ aPBy 8 » NAME OF HUSBAND / WIFE:

RAMESH CHANDRA PRASAD
BB DB A, $0HX0 / AGE OF DECEASED:

21 YEARS e Nogyg ~ HUSBAND/WIFE AADHAAR NO.
&0 "% » NAME OF MOTHER: o 08 / NAME OF FATHER :
a6 Doy » MOTHER'S AADHAAR NO. : &6 oty » FATHER'S AADHAAR NO. :
SDGROWNDED DB D> / ADDRESS OF THE DECEASED AT THE TIME OF 20, B0 B, BATPRY Worra>r / PERMANENT ADDRESS OF
DEATH : DECEASED :
MADDURU, KANKIPADU, KRISHNA, NIDAMANURU, VIJAYAWADA RURAL, KRISHNA,
|| ANDHRA PRADESH ANDHRA PRADESH
e Hordy / REGISTRATION NO: daxrtsy &t / DATE OF REGISTRATION:
D-2017: 28-05447-000034 23-01-2017

DBaroBaown / REMARKS (IF ANY):
REPORTING DATE IS 12.1.2015 AS PER THE ORIGINAL DEATH RECORDS .ONLINE
DEATHS ENTRY AVAILABLE IN 2017 ONWARDS,

b @25 B& / DATE OF ISSUE: 2D WO ks DoEo » ISSUING AUTHORITY

07-09-2021
(@257 Dtw v 5)
REGISTRAR (BIRTH & DEATH)

GRAMA PANCHAYAT MADDURU

UPDATED ON :
07-08-2021 12:59:32
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“THIS IS A COMPUTER GENERATED CERTIFICATE. "
THE GOVT. OF INDIA VIDE CIRCULAR NO. 1/12/2014-VS(CRS) DATED 27-JULY-2015 HAS
APPROVED THIS CERTIFICATE AS A VALID LEGAL DOUCMENT FOR ALL OFFICIAL PURPOSES.
" B8 a3dE0, B8 Lot ddpBoote 21 Farod SOPth Babol’ / ENSURE REGISTRATION OF EVERY BIRTILAND DEATIL!
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_ GOVERNMENT OF ANDHRA PRADESH FORM-6

5.0t Sobakhy Botron K68 S TR
DEPARTMENT OF HEALTH, MEDICAL AND FAMILY WELFARE

GRAMA PANCHAYAT MADDURU

es G5y DS
DEATH CERTIFICATE

(25 S8 BHPE 56,0 1969, 12/17 DeFERIN EHEPEE0, 8ol EEE 20 D08k DAPE) V0B 1992, 8/12 Botd EDICHEDPHE)
(ISSUED UNDER SECTION 12/17 OF THE REGISTRATION OF BIRTHS & DEATHS ACT, 1969 AND RULE 8/13 OF THE ANDHRA PRADESH

REGISTRATION OF BIRTHS & DEATHS RULES 1999.)

& Hob HEFTrTeYy Dbno DAFE) W), BV OEH), T 0 WL, [P Dot HEF,E . oBFEBD, . £, TUFT / T8 2ok SLE0kb

9 :jm%% Sehso ;
THIS 1S TO CERTIFY THAT THE FOLLOWING INFORMATION HAS BEEN TAKEN FROM THE ORIGINAL RECORD OF DEATH WHICH IS THE REGISTER |

FOR GRAMA PANCHAYAT MADDURU OF TAHSIL/BLOCK KANKIPADU OF DISTRICT KRISHNA OF STATE/UNION TERRITORY ANDHRA PRADESH,
| INDIA.

00200 H5g8 "=t / NAME OF DECEASED : VEMURI SRIKANTH Ootiidn / SEX: 00000 / MALE
L8005 @& / DATE OF DEATH: 020D @80 / PLACE OF DEATH:
06-01-2015 MADDURU, KANKIPADU, KRISHNA, ANDHRA PRADESH.

SIXTH-JANUARY-TWO THOUSAND FIFTEEN
B8, 7 aPEg 8 » NAME OF HUSBAND / WIFE:

VENKATESWARLU
BRoND D5, Ay, Pabo / AGE OF DECEASED:
21 YEARS 356 Doy » HUSBAND/WIFE AADHAAR NO. :
€0 "5 » NAME OF MOTHER: Bo(f )% / NAME OF FATHER :
esgr6 Dod§ » MOTHER'S AADHAAR NO. : es5e6 Do) » FATHER'S AADHAAR NO. :
QL[ H0yEoR DERPS® / ADDRESS OF THE DECEASED AT THE TIME OF 20800 2, BT DL | PERMANENT ADDRESS OF
DEATH : DECEASED :
MADDURU, KANKIPADU, KRISHNA, KANDUKUR, KANDUKUR, PRAKASAM,
ANDHRA PRADESH ’ ANDHRA PRADESH
APy Dogdy / REGISTRATION NO: Jdares S& / DATE OF REGISTRATION:
D-2017: 28-05447-000035 23-01-2017
DBaroBaen / REMARKS (IF ANY):

REPORTING DATE 1S 12.1.2015 AS PER THE ORIGINAL DEATH RECORDS .ONLINE
DEATHS ENTRY AVAILABLE IN 2017 ONWARDS.

D DD BB / DATE OF ISSUE: =D B2 elsd DoEo / ISSUING AUTHORITY

I 07-09-2021
(2559 e v8T,0)
REGISTRAR (BIRTH & DEATH)

GRAMA PANCHAYAT MADDURU

UPDATED ON :
07-09-2021 13:15:23

"THIS IS A COMPUTER GENERATED CERTIFICATE. "
THE GOVT. OF INDIA VIDE CIRCULAR NO. 1/12/2014-V5(CRS) DATED 27-JULY-2015 HAS
APPROVED THIS CERTIFICATE AS A VALID LEGAL DOUCMENT FOR ALL OFFICIAL PURPOSES.
» 58 w50%0, PS DBHE FS00E" 21 Tarod JArE Saok / ENSURE REGISTRATION OF EVERY RIRTILAND DEATI!
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L1

13.

Ay e
*.*Et-iﬂ.";j?g.'l (Uder Seetlon 184 gl 187 Crp.C)
y .

LTt ey

ADNPM. Ordere 470500

District s Vipyawoda City, __ P%: Konklpady ,Yenry 2015 FINo. 512015 Ite: G0R01/7015

a)  Oceurrence of Offence bPay: TJuesday N Date & Tl From s 0e01/2015 1030
Pate & Thoe e Priorfor Flme Ferlod ¢

by Joformatlon Reecived at 105, ¢ Dute & Tl 0B101/2035 1300 oo

¢} Gunernd Blary Referenee; EmtryNe: Dute & Tlme ; 05/01’20151300

Typeoffnformation s Wrlllan .

Place of Qeenrrence:

a)  Digtance and Dircetion From P8, : BRmSouth LBeatNoor 5

L) Address Plaee Aren/Mandnl ; Street/Viitage @
ettt e e ceenenen, [ENKPAGUMandal - Noar Sand rench, madduru villagy
City/District:  VliayawadaClty . State: Andhra Pradesh PIN:

c} Incase, ewtside the Hmbt of this Pollce Stntlon, (licn
Nwacofb$.: DISIFICHE s i ke

Complainant / Informant ;

) Nume: Pamchulblom SRR

b} Father's / Husband's Name Sundara Rao e ceescni i e

o DateNear ofpieth: Aper 200 g

O Natianabity s dndia e e) Caste: Kamma ..

i PasportNo: Preof lsspe: Piace of dyswes

Y Oceopation:  Studenl MobileNo: .

M Address Touse Ne Aren/Mandal ¢ Strect/Village
POstal colony __ Palamala Vijayawads, . POstalcolony  Palamala POstelcoleny | Palamala
Clv/iDistrict s VijayawadaCiy State: Andhra Pradesh PIN: L

Details of knuwn/suspected/unknown accused with Tl parfleulars 3
Mo Accused,

Reasens for delay in reporting by the complalannt / Inferman| :

B e e gt e e

Particulurs of proper(ies stolenfinvalved (Attreh separate sheet, If necessary) @

Tutal value of property stelen :

Biguest REpOrt D, Cas N Byt e e e e

Conifeats of the compiaint / statement o the complainant or informant ;

,,,,, A separate complainant report s herewith enclosed. e

Aclion taken:

Since The above Information reveals commission of offence(s) Ufs as mentioned af ftem No ¢ 2.

1 Registered the cose nnd took up the Investigatlon or ¢ Nome: sw kkp vza

2} Direcled to take up e Investigntion or Ronk : Police Constable MO e



S v g e

1L T eTR

3 Refuseq Investigation due to
Lo hsekery R —L L ST

D Tramsferved 1o 108
FLR readd aver to the complatinnt / laformont, sdmttled to be correelly recorded nnd

W eepy piven to the complatnant Auforimant, fres of cost,
R.OAC
Slgoatare of Offfcer In charge, Pollce Stution

14, Q ™
Slgnature / Thumy impression of the
complalnant / Informant,

Rank i Pollce Constablo No,

R T Ry S i

15, Date and thne of dispateh 10 (he court ;



b l.{f' ?\“&ﬁ‘b\:ﬁx{;}g LRado
ol BLS Swe 6
Bk Tl Este GSo 0w

s )
Aaduriy  ©dT _
’ S/: = 1’0‘;} cil P2

S-orva  Qaf ok &%»,mhlg wohe vl
:‘Vﬁ‘!t @/&1@& @ﬁ QQ}: $£/m41,

Cetin,
vt siohaafa " o v DTk E“é?w 0 -reeh F‘M!Y(‘“(‘“"{J
5&;‘;’»{:1;)%?’50 S S @or = af;/f-n/rmf é‘&l‘)‘iﬂ 1O L0 e
34 3;;:,1’\&-5'?’,.5" , D é‘-‘xmcﬂ;, .f-%:g&{ w2, A aRo
wared tas . ':{:J?! @gsls . Lse58 29 Dot , oihpsaa
ALt @S)‘?-{ 0%, bt eo?  folmen Scofan Sxdhrld
(rsoo 5§ JQ' 3D afdl SO=So. Hivoal ewutind wong
Digie J05 dfpw SHY 2L Swshumon! of fausls
‘:qumoanfu ; { o
nbdnifSe.  @((scl A, ke wd . Ax.eliadl,
i) o Gaow R[bokh O feodert
Al sL,S a,gfé‘.g G‘}c;r}.aj’ suo ¥ -c'ﬁ p C:(‘:‘irxfa Yas’

‘}df’a.l‘ &J'ﬂ-‘m& . o9 Sof Y ira:.r)"Bq:fJx:
e o ey 200

oSt of9

Vot Qreds3eD

aotulav _

Lt eSEn . Lo SN ¥t 00 hedy Sw?.
= o~ e .1

o, 5 ofh?&'z&) E—;& !:S.?C‘.A) (;;M; 15‘:! 't‘..__?«_} 5‘;’._: :L.;j';!u}

‘;:us(‘i?.\ )‘::{wai) ‘

- — - 2y L ¢ £
comy o5 Dfesn Hb A AYa> e ddbtoLados /iy
RS R U &6 x 3

w3z
e5S Seknoken

B yﬂwrm‘f

Tofrus cavo b ond !
4::'.1.!:- ,"t-:fp e T /PP (_}‘:L-f }, )
e tgivmgn AV s , 22 )
A Loectrraed inj-wa.ml-. fh 3198€33 3567
p/:”u“_’,.,(j} [eam YRR "uf f



r
v

r







%! Photographs Showing the Committee Inspecting the Krishna River sand
reaches at Pedapulipaka Village, Penamaluru Mandal & Madduru Village,
Kankipadu Mandal, Krishna District as per the orders of NGT Case No.176







